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Subject : Unauthorised Construction of Commercial Mature
_________________f___m__________________

In the .recently held meeting of the Committee
on Unauthorised Constructlons, ~the Committee desired
that the Hon'ble Members may be requested to send some
major cases of unauthorised constructions of
commercial nature, if5?anyf taking 'Placéi';n. their
respective areas, alongwith the detailed particulars
of the ‘persons/agencieé engaged in such activity.
The Committee has also assured that the information
sent by the Hon'ble Members would ‘be . kept
confidential ' {

Hon'ble Members are‘ fequested to send the
information, if any, available with them to the
Secretary, Delhi Vidhan Sabha, in a closed envelope
marked 'Confidential' so that the same 1is placed
before the Committee for its consideration.
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